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$[THE MINISTER OF STATE IN THE

MINISTRY OF HOME AFFAIRS AND
IN THE DEPARTMENT QF PERSON-
NEL (SAR! RAM NIWAS MIRDHA): (a)
and (b) According to the information recei-
ved from the Goverament of Punjab, 2i
Indian nationals were arrested during the
period from 1ist Japuary, 1973 to  30th
lune, 1973, for allegedly spying for Pakis-
tan and are being procceded against accor-
ding to law. No such arrests have been
reported by thc Governments of Rajasthan
and QGugarat during the relevant period.
The information in respect of Jammu and
Kashmir is being ascertamned }

wE  feent & fuwbor
TeATEA

&% ot

500, st QAT AR
grfes : Fa7 gEAT AT FEEW
¥t T mar @7 FO w4 fw

(%) /| 3T ATUTHT &
AT IS AT F #Ey WS
gfagm &1 wwedt aqgEr ¥ afeafag

T feed WA & faw #E
Sreaa fear wm @ o

(@) afz 7,
s AT g7

ar SuHl

[2 AUG. 1973 ]

to Questions 58

T{Inecentive tor producing langnage films

500. SHRI P. S PATIL: Wil the

Vinster of INFORMATION AND -
JROADCASTING be pleased to state:

(a) whether .ny incentive has been given
¢t producing films on the people who
.peak languages not mcluded in the 8th
Schedule of tle Constitution, and

(b) 1if so, what are the details thereof’)
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T{THE DEPUTY MINISTER IN THE
VMINISTRY OF INFORMATION AND
BROADCASTING (SHRI DHARAM BIR
S NHA): (a) and (b) The institution of
Naticnal Awards tor films 1 various Indian
languages has promoted the making of
fi my m various regional langvages. There
is, however, no proposal for giving incentives
for producing films in the languages which
are not included 1n the Eighth Schedule of
the Constitution ]
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il 1 English translation.



